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o
Lucknow Development Authority Uttar 371205 No
1 Pradesh 744,900,000,000.00 | % 677,608,440.00 677,60844000 | X0.00 44,222,391,560.00 Asper company lter ’I”‘“:;‘”n"a‘:‘u“‘;",'zq‘:z“s“"“ under
‘Agra Development Authority Uttar 3282025 No
) Pradesh 366,802,350 <000 <000 <2,3665802,355.00 ity Dev Charges paid. Mortgage performed. Clim
under verification, informaion requeste
Bulandshahr Khurja Development Uttar 242005 N
5 |muthority Pradesh <16,879,40000000 <000 <000 <16,879,400000.00 ot st e i,
Ghaziabad Development Authoriy. Uttar 3232025 No
4 Pradesh <153,880,000.00 <000 <000 <153,880,000.00 Pertains to some otherkgal entity, project - Aquapolis
SDO OPERATION SUB DIVISON PIPLI, | Haryana 2R2025 Not Specified
5 | UTTAR HARYANA BIILI VITRAN NIGAM 24,823,795.00 2000 2000 4,823,795.00 Clim ot rected. Under Verficaton
umiTED
6 |Mmcome Tax-T0S Delhi Union Gout. S| 221,676,279.00 <000 <000 ot Specfed 22167627900 <000 Duplicte claim present o seral nurmber 9
UPRERA Uttar 3305 Not Specified
Pradesh The amount not aditted pertains to
homebuyers who have independently filed their
claims with the Resolution Professional and have
7 197,399,22900 | %184,660,000.00 <000 <5,731,705.00 7,007,524.00 been treated in accordance with the provsions of
Insolvency and Bankruptcy Code,2016. Claims for
homebuyers who have not submitted their
individual caims are currently under verification.
Information reauested.
& | uni Kumar, o Union Govt, VIV | e a0 | < a1ns2803100 <000 Not Specified <000
UP Awas Evam Vikas Uttar 12025 Not Specified
. Pradesh 577,020551.00 <000 2000 577,020,551.00 Substaniating Documents notgiven. Clam under
verfcaton. Information requested.
10 |Deputy Commissioner, CGST & Central [Union Govt | 4252025 [ ¢ 10 054 55 g <000 000 o Specited *16,224,255.00 Documents not prope. Informaton reuesid.
Excise. Lucknow- Division 1
5262025 Not Specified im not rejected. Under Verification, information
12 | Madhyanchal Vidyut Vitran Nigam Limited  UP Govt. < 21,275,50160800 | X47,801,608.00 <000 = <21,227,700000.00 laim ot i, UndrVerenton, o
Total | T T e6506.260103.00] < 1021.598.079.00] <000 <000 <o00] <o00] wo00] om0 <27.407.984.00] R 85457.254.080.00]




